
v A.ISAItIlA 18. 1890 (SAKA) 

(,cl .nat w .... the consideratioDS which 
made Gov __ at to sauctioD the foreico 
nchImlCl ... hOD tbe trip was made apiast 
the deoialoal of the Pross Couacil ? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHR.I K, K. 
SHAH): (a) to (c). The question of 
Sbri J. B.. Mydholkar, the then Chairman 
of the Press Council of India, visitin, the 
UDhed Kingdom Clime up for discussion at 
the ElllQrleDCY MeetiD8 of the Press Coun-
f:iI beld in May, 1967. Some of the mem-
bers in the Council felt tbat it would be 
pnmature for tbe Chairman to visit U.K. 
on behalf of the Council for discussions 
with the British Press Council. 

2. However, in July, 1967 the British 
Hi,h CommissioD, New DellIi, invited Shri 
J. R. Mudhnlkar to stay in the United 
Kingdom for 10 days as the guest of Her 
Majn",'. Gov._t. DuriD8 that stay, 
the Commonwealth OIIIee offered to make 
the necessary appointments especially with 
tla. British Press Couaci!. Shri Mwlholkar 
performed the journey at his owa expense 
and did not spend the funds of the Council 
far Ibis purpose. He did so because he 
felt that it was oecessary for him to study 
the workioll of tile British Press Council 
which would assist him in lulding and 
dealiD8 with the atrain of the Couacll in 
Iadia. At it was a prJva .. visit, there was 
no questioa of his tloutiBl the docisioa of 
tile Council. 

3. Fore.. ucilaDlO "ulvalent Ie 
£ 1051. was released to Sbri Mudholkar as 
per details IOwn 110100. :-

(., Por iacidmtal eap_s £ lsl-
duq the period oover-
eel by British Govern· 
men"s invitation 

(iI) EIIPCDses @£10/- per clay £ SO/-
for , days ateaded at., io the U. K. in 
CIJIIIWCtioD wit" the 
WUI'k iadicated abcmo. 

{iti7 ~ iD _oa:tiOD £ 40/-
wilb medil:lll f:heck up 
(This was releued on 
die hali. of a CIIft.cate 
&a. a l)MICialist indic:at-
_ 1M ~ for IUciI a 
!fll~ up.) ,. 

£ 105/-

4. SAri J. R. Mudhalkar bas since 
resigned the post of the Chairman of the 
Council. His resilnatiOJl has been aCf:ept-
cd by tbe Central Goyeromeat with effect 
from the 1st March, 1968. 

Layout for Delbi Fourth Fin Year Piau 

*ln4. SHRT BAL RAJ MADHOK: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether aDY consultations have 
heen held so far between the Planning 
Commission and the Chief Executive 
Councillor of Delhi about the layout for 
Delhi for the Fourth Five Year Plan; and 

(bf if not, whether Government 
propose to have sucb talks with the leaders 
of tbe Delhi Administration ber<)re finalising 
the Plan for Delhi ? 

THE PRIME MINISTER. THE 
MINISTER OF EXTERNAL AFFAIRS, 
MINISTER OF PLANNING AND 
MINI1TBR OF EXTERNAL AFFAIRS 
(SHRfMATI INDIRA GANDHI): (a) 
No Sir. 

(b) Yes Sir. 

Code for Commercial Broadeasts 

*1725. SHRI S. K, TAPURIAH: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) whether any Code of Conduct bas 
been evolved with regard to commor<:ial 
broadcasts; and 

(b) if ~o, tbe main features thereof? 

THE MINISTER OF INFORMATrON 
&: BROADCASTING (SHRI K. K. SHAH): 
(a) Yes, Sir. 

(b) A statement containiD8 the main 
provisions of the Code of Conduct for 
Commercial Broadcasting Service of All 
India Radio is laid on the Table of tbe 
Hoase. 

(i) Advertisements should conferm to 
the laws of c:auotry and should oot 
eftCad a .. iDSt morality, d_, 
and retilioaa sU4llCptiOilititt of 
~pe9pIo; 




